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PROF. MANOJ KUMAR JHA: Sir, | have a point of order. Please allow me to raise it.
MR. DEPUTY CHAIRMAN: Come to your point of order. | am allowing you.

PROF. MANOJ KUMAR JHA: Sir, | am quoting from Rule 238 (i) until the
Explanation. The 1991 Act was passed by this Parliament itself to protect the idea of
cordiality and harmony. Now, my learned friend has opened the Pandora's box. The
nation has suffered in the name of religious conflict.

MR. DEPUTY CHAIRMAN: Prof. Manoj Kumar Jha, there is no point of order in this.
Please take your seat. There is no point of order, Mr. Jha. ...(Interruptions)....
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Need for introduction of proportionality system and revision of quota for Rajya Sabha
members for admissions in Kendriya Vidyalayas
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DR. FAUZIA KHAN: Sir, | also associate myself with the Zero Hour submission made
by the hon. Member.
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DR. SASMIT PATRA: Sir, | also associate myself with the Zero Hour submission made
by the hon. Member.

DR. AMAR PATNAIK: Sir, | also associate myself with the Zero Hour submission
made by the hon. Member.

Need to ensure representation of OBCs in local bodies of Maharashtra
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